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that the Committee shall make a report to this House by the last day of the
first week of the Winter Session, 2016;

that in other respects, the Rules of Procedure of this House relating to
Parliamentary Committees shall apply with such variations and modifications as the

Speaker may make; and

that this House recommends to Rajya Sabha that Rajya Sabha do join the said
Joint Committee and communicate to this House the names of the members to be

appointed by Rajya Sabha to the Joint Committee."

The above motion was adopted by Lok Sabha at its sitting held on Thursday,
the 11th August, 2016".

SHORT DURATION DISCUSSION
The Draft National Education Policy, 2016 — Contd.
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3t foelia parR frel: W), SA-) a9 § 98 $ea1 g [ wpes § compulsory



Short Duration [11 August, 2016] Discussion 397

sports%ﬁ:ﬂﬂﬂ%’q,mmé@ﬁﬁﬁ%mmaba%%wé@ﬂw
3 I2 Bl §AR ¥Pholl g=dl H Diabetes & ARIl & HUX A MY Tl 70 TR T,
15 AT & d=d Q4 &, FTId] Diabetes 81 W1 8, SIfh HIBI §& Bl a1 81 40 BOIR
god U &, RT®T Type 2 Diabetes & Tt Bl 68 UR¥E 3RET g@d fhe-i & forg
UFARATgS AT e el d1ed| 9 IRHC g2, Silfdh 9 A1 9 18 A1 & &, STPI
PHTHY AT g1 A 39 TId Bl Yo 394 <@ dl el &1 81 a1 § S99t fheaw
¥ forg wgm & g8t wWicd &1 readt fear Syl L. @wT @ Edh...

THE VICE-CHAIRMAN (SHRI TIRUCHI SIVA): Mr. Tirkey, please conclude.

st feeiy R Rl W), § 98 Fgm & st W vy uiferd § arest
Fa1ferdl & St MUl <« B, g=die|

THE VICE-CHAIRMAN (SHRI TIRUCHI SIVA): Now, Shri Satish Chandra
Misra. Time allotted to you is five minutes. I think you can adjust understanding

the situation.
SHRI SATISH CHANDRA MISRA: I will conclude.
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SHRIMATI VANDANA CHAVAN (Maharashtra): Sir, education is one of the
most important pillars of development of a country and specially a country like ours
where there is a gaping demographic, social and economic divide. After the earlier
Education Policies in 1968, 1986 and 1992, we are embarking upon an extremely
important exercise which will be the guiding torch for the future of our young
generations and the country as a whole. It will be in the fitness of things that
elaborate dialogues and consultations are held as this is a golden and never-again
opportunity in our country, and I sincerely hope that it is not lost. As I read this
draft, I feel that there are several missing areas which need to be addressed. Since

I have very less time, I will put it in bullet forms.

Sir, our spendings on education have been hovering close to 3.5 per cent. It has
to be increased. The policy must draw a roadmap as to how it plans to achieve the
often-cited figure of six per cent of GDP expenditure on education, which, if not

done, will never fill the gap that we aim to achieve.
(MR. DEPUTY CHAIRMAN in the Chair)

My second point is, research has established that a child’s brain develops fastest
between birth and six years. In our education system, we admit the child at six
years. We have seen that much of the crucial formative age is completely lost. We,
therefore, need to go downwards. We need to have a downward extension of the
RTE, starting from birth to three, where we ensure right to development and learning;

and from four to six years, for specialised early childhood education or pre-school.
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Sir, not only downward extension, but we also need to do an upward extension
up to standard-X. Sir, as some of my colleagues have earlier said, standard-X is
the minimum requirement to get any job in a rural or an urban setup. Even for
admission in an ITI, you need to complete standard-X. The World Bank statistics
reveal that out of the children, who attend primary school, less than half, just 44
per cent, complete class-X. Amongst the girls, it is even worse. If she is married
early or if she leaves school or drops out, her future is very bleak. Her parents get
her married. She does not know about contraception. She gets children early. The
children are malnutritioned. Infant mortality rates, we already know, are very high in
our country. There is increased vulnerability for atrocities on her. Health issues are a
problem. There is loss of employability and loss of GDP. So, this is something that
we need to focus on. RTE must have a downward extension, and also an upward
extension up to standard-X. Therefore, this is something that we need to do. Also,
we must have composite schools where we have the entire education in just one

school. Having a break in-between really dissuades a child and he gives up education.

Sir, the point about Muslims has already been referred to. But, once again, I
would like to say that Muslims constitute more than 14 per cent of our population.
Net attendance ratio, as Sibal Saheb has already said, is extremely low in elementary
and secondary education when compared with Hindus, the Scheduled Castes and
the Scheduled Tribes. Sir, the policy must provide special focus on education of
Muslims. They need to be given additional support, improve their access to schools

and provide academic and career counselling.

Sir, then, I come to my seventh point. Children with special needs have not
been addressed here. Children who are hit by inequities cannot cope up with normal
children or well-to-do children. What is the provision in this policy? A major issue is
in respect of children with learning disabilities like dyslexia, dyscalculia, etc. These
are disabilities which are totally unaddressed. Therefore, I think this is an important

issue which also needs to be addressed.

Then, Sir, I come to my eighth point. All work and no play makes Jack a
dull boy. That is what we have learnt in school. There seems to be no mention of
sports, no mention of extra-curricular activities, etc. Social work is very important in
schools. These children have to be exposed to the not-so-fortunates, especially in the

urban areas, not so much in the rural areas. This must be a part of the curriculum.

Sir, education is the basis of character-building. It is not about filling vessels.
It is about igniting minds. Therefore, we need to focus on life skills, critical
thinking, democratic citizenship education, development of social values and tolerance

to diversity.
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Sir, then I come to my tenth point. I would like to say that the policy seems to

be wanting in providing great emphasis on Information Communication Technology
and the ODL or the Open and Distance Learning. I wish to bring to your notice
that a 2015 OECD study of European and Asian countries shows that Asian countries
with lowest use of technology, in fact, Sir, did better than the other performing
ones, which had high technologies. Unfortunately, even in this policy, there is no
research or study which has happened to map whether we really need this kind of
technology inputs and to what extent. Otherwise, we will be spending unnecessarily.

Coming to points number 11 and 12 — just two points, Sir — I will not refer to
coping with stress because Yadav Saheb has already done it. Safety of children is
very important, especially, safety of girl child. They are being raped in buses, they
are being raped by teachers, and, therefore, we have to make sure that a special
safety audit in school is put in place. That needs to find place in the policy.

My next point is about cleanliness and toilets. Sir, I remember, we went to some
of the best schools in our cities. But if I have to think back, the toilets were in
such a shabby and dirty condition that the teacher never came there to see what is
happening. Therefore, when we talk, especially, about Swachh Bharat and we talk

about the education policy, even this needs to find place in the policy document.

My last point is, doing away with the evaluation system has decreased the
accountability of teachers over the last years. Therefore, an evaluation system with
some kind of expertise in some manner has to be put in place because otherwise
they are just thrown to examinations. Not just in schools, in colleges, it is our
experience. All our children go to colleges. They do not get their marks in time.
They do not get their certificates in time. Therefore, this also needs to be looked
into. Thank you, Sir.

MR. DEPUTY CHAIRMAN: Okay; good. Instead of beating about the bush, you
made your points within the allotted time. It is a good thing. Now, Ms. Anu Aga.

MS. ANU AGA (Nominated): Sir, the only way to pull out people of poverty is
through education. Hence, this discussion is very important. Due to shortage of time,

I will focus on the most critical issues related to primary and secondary education.

I appreciate the intention of extending primary and secondary education from
pre-KG to 10th standard. RTE was input-driven with great focus on infrastructure.
We welcome focus on learning outcomes. But as Ms. Vandana has said, please do
not assume access to ICT will by itself enhance quality. Study of European and
Asian countries indicate that countries which invested heavily in technology showed

no appreciable improvement in learning without investing in teachers.
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7.00 p.Mm.

Now, I would put some of my concerns. Government has stated its intention
to raise the GDP for education to six per cent. It would be helpful if Government
upfront declares the intended increase each year till it reaches six per cent. Along
with six per cent GDP, we need to plug leakages and corruption so that the present
amount reaches where it ought to. States have to learn effective ways of spending. I
am told we have not fully utilised the education cess. NEP pledges its commitment
to Global Sustainable Goal 2013. India should not shy away from taking part in
international surveys like PISA. In 2009, India participated in PISA and we stood
second last among 73 countries, Kyrgyzstan being last. To get a grip on where we
stand as a nation vis-a-vis other countries, we have to take part in international
surveys. Nothing influences quality of education as an effective, value-based, caring
teacher. Unless we drastically improve the teacher training institutes, merely making
B.Ed. a four-year degree will not bring the needed transformation. Teaching needs
to be an aspirational profession. I would also suggest that Government should not
be rigid in insisting on conventional certification and should encourage innovation

through carefully examined sizeable pilots in alternate certifications.

While we welcome vocational training being introduced at secondary level,
our concern is, at a very ecarly age, a child will be labeled as college-oriented or
vocational-oriented through aptitude test. This will continue the practice of well-to-
do children going for college education and the poor bright children pushed into
vocational training, which will continue to feed the inequality gap. Recommend that
all children should be encouraged to complete standard X and after that may take up
vocational education. This has been said twice but I am saying again, the Muslim
community constitutes more than 14 per cent. As per the 71st round of the National
Sample Survey, Muslims are the most backward among the main economically and
socially disadvantaged group. The attendance ratio of Muslims at the secondary level
is worst, both in rural and urban areas, than even the SCs and STs. This community
merits a special focus on ensuring improvement in both access to quality education
and retention. Value-based education, i.e., student-centric, can do wonders for our

nation and I wish the right implementation of NEP. All the very best.
MR. DEPUTY CHAIRMAN: Dr. K. Keshava Rao.

DR. K. KESHAVA RAO (Andhra Pradesh): Sir, I hope you will be a little
considerate to me and the simple reason being that education has been my first and
last love. I have been associated with education policies right at the national and
international level, particularly, when Shri P. V. Narasimha Rao was formulating it. I

don’t want to say anything. I have full belief in the new regime. People might not
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agree that you can do something good. Why? The education system that we have
today, cannot be torn, cannot be defaced. It is very permanent; it is very concrete.
Now, what exactly is lacking is that, if there is any lacuna, you will be filling
them. One suggestion, which I can give to this Government is, please understand
the very character of our nation. It is a multi-faceted nation. It has a pluralistic
society. Our culture and nationalism, as one line, may not suit. This particular
education policy, what effect it will have, because they are thinking of all that. After
all, what exactly education is, I don’t want to go into that because all my friends
who have spoken on this topic, have given very beautiful inputs to you. You only
address them and that would solve the problem. I am very happy to know what
you have produced — though there is some kind of distortion in your Paper — or
what you have said is only the input given to you; draft of the inputs. But, at the
same time, you formed an Evaluation Committee which has looked into the inputs.
That is something strange. Anyhow, whatever it is, whatever inputs have come, the
way you have drafted the inputs or the way you have accepted the inputs, looks as
if you have given importance to them. But, at the same time, looking at the way
you have answered, I am sure you will give scope and space to many other inputs
or a few of the contradictions that we have. Therefore, at the very outset, I would
like to suggest to the Minister, let us have a broadbased meeting. Of course, you
are talking to many people. I have sent a thirty-page input to you. I had asked the
former Minister also about it; she said that she had not received it. Whatever may
be the reasons, there could be many missing things. Nonetheless, there are things
which are pouring in.

Secondly, if you want to take this House into confidence or the Lok Sabha into
confidence, have a broad-based meeting, along with a few of the academicians, who
can bail you out.

This is not the first time that we are trying to do this. What we are trying to
do is to make a policy; it is not an Education Commission we are talking of. Right
from Wood’s Despatch to your regime, there have been twelve Commissions, besides
Mudaliar Report, there are thirteen commissions. The kind of experiments that we
have put this education to, are very bewildering. Now, what we are trying to do is,
we are trying to meet the new needs. My only apprehension is — whenever they
talk about it — I totally believe that you have good intentions, but, the way you
have put it, the very first, the preamble, at the base of the pyramid, you have put
the Vedic education, Vedic system, Gurukul system, teacher-centric system. I am not
opposing it, but, nonetheless, in the modern age, it has become student-centric. You
are allowing a boy to grow and teacher only comes as a facilitator. This is what

exactly Vivekananda said, ‘school or education is a man-making machine.’
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I make myself. Dr. Kothari says, “In this classroom the nation is rebuilt.” He
did not mean the blackboard. He did not mean the desk. He meant the teacher
who was there with a human touch. It is the human element in the classroom that
changes the nation and that builds the nation. So, these are the few things. 1 will
mention only points without going into the details so that next time when we meet

we can discuss about them.

First is with regard to your policy statement in which you have taken a lot of
things from Dr. Radhakrishnan’s policy on the university education, Mr. Sargeant
Commission’s on the secondary education. Wood’s Despatch said in 1854, education
should be in vernacular at the entry level. He said that don’t take English at the
entry level. He had emphasized on the personality built up. This was mentioned
in the first English Report. Then, came the Hunter Commission. What did it say?
Vernacular should be taught up to 14 years. He said that was where the personality
comes up. All these things you are now repeating. This is what all those people
have said. What you need to do is — since we are working on a policy, not on a
commission — some kind of values which you have emphasized in this paper, bring
those values and don’t mix philosophy with theology which Mr. Sitaram Yechury
has warned. What I am saying is the Indian thought, the religion is inter-twined

with philosophy.

The second is character and values. Today what is happening in our textbooks?
Not a single book is available in the present days on these subjects. In our days,
there used to be text-books on basic character, ethics and moral studies. There is
nothing like that.

Mr. Deputy Chairman, I would draw your attention to one question. In the 7th
class — U® Fdga 81 ¥ 10 ©UQ H frerar 81 svR S94 oI ey arit frer faan
NI a1 fpaqr wifthe B2 It contains this kind of a question. 31X 3MMY I W,
al ®El fH¥ book H VAT &l €1 1 am sharing my experience. They are not being
taught on truthfulness. Now you are trying to include it, I welcome it. That is the
need of the hour. What are those values? Again, I am trying to warn you, please
stick to secular values. A party like yours which believes in — in the morning you
have emphasized on vedic and other things — secularism — U&H |fgHT IgoT dai~i|
There can’t be greater secularism than that. When you are talking about socialism
or equity, you said tatvamasi, you and me, me and you. So, that is there. You are
putting all these things on paper. But when you act the entire thing is becoming
different.

Then, what you need to do is accessibility. It is very important. Then, I come

directly to what exactly the education system should be. It is accessibility, attendance,
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achievements, methodology of teaching and examinations. Although we are advocating
RTE, we do not have specialized schools today with teachers. Since you rang up the
bell, I am conscious of the time. I want to tell in the end that you need to revisit
the curriculum. Now you are forcing a person to read Trigonometry. I am asking all
of you, has anyone studied Trigonometry in your life? You have told that unless a
student gets 35 per cent in that subject, he will not be promoted to the next class.
..(Interruptions).. He did not become an engineer, but he became an MP. He did
not use it to become an MP. Please revisit the curriculum. In the policy it has been
prescribed that there has to be an empowered committee on education who will look

into the curriculum and then you must review these things.

Sir, a broad-based meeting should be convened, or, again you can invite all the
Members to send their written suggestions or inputs to you and then those should
be put before an academic committee. Then, we will get back to you. Thank you

very much.
MR. DEPUTY CHAIRMAN: Mr. K. Rahman Khan.
SHRI D. RAJA (Tamil Nadu): How long will we continue with this debate?

MR. DEPUTY CHAIRMAN: Anyhow, I called Mr. K. Rahman Khan, after he

concludes, we will decide.

SHRI K. RAHMAN KHAN (Karnataka): Mr. Deputy Chairman, Sir, I thank you
for giving me an opportunity to participate in the Short Duration Discussion on the
New Education Policy. I am relieved because the Minister clarified that these are
only inputs on National policy. I am relieved, because with regard to these inputs,
various people have different apprehensions. As Mr. Yechury mentioned, there is a
document supposed to be — I am saying ‘supposed to be’, I am using the word
carefully — from RSS and the doubt is what is there in this document is there in
this input document also. It is a replica, just the same. So, this creates a doubt and
an apprehension. You can even refer to it because you may be knowing it also. So,
you have to remove that apprehension and say that the real policy document which
you are going to formulate is for the real educational upliftment of the nation. We
support you on every Bill because after all the policy is necessary. And this is not
the first time that you are formulating a policy. From the time, the country became
independent, we have worked on policies, educational policies. What is necessary
is that while framing the policy, we should not forget the basic structure of the
Constitution because you, I and everybody have taken oath that our first priority is
to protect the Constitution, safeguard the Constitution. So, the doubt is that in the
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policy document, there is an apprehension and, one or two words cast a doubt that

you will be tinkering with Article 29 and Article 30 of the Constitution.
SHRI PRAKASH JAVADEKAR: Never.

SHRI K. RAHMAN KHAN: I will not like to go into the detail. If it is not
there then it is good. If you are not tinkering, it is good.

SHRI PRAKASH JAVADEKAR: Absolutely not.

SHRI K. RAHMAN KHAN: I say this because it is not mentioned. Assurance
is very essential. Sir, Articles 29 and 30 were enshrined in the Constitution after
a great deliberation by Sardar Vallabhbhai Patel. So, this is an assurance given, a
solemn assurance given, while framing it. So, nobody has the right to tinker with
Articles 29 and 30 of the Constitution. You have inherited the work of the great
people. The Education Minister is the maker of the destiny of the nation, and the
first Education Minister of this nation, which we have forgotten, is Maulana Abul
Kalam Azad. He is the only Education Minister who shaped the destiny for 11 years.
Afterwards, no other Education Minister had the opportunity to stay for 11 years.
And, he is not an educated person; he is a Madrassa educated person. He shaped
the destiny of this nation’s education and till today that policy is going on. Most
of the institutions like the University Grants Commission, Lalit Kala Akademi, etc.,
which are today spreading all over the world the knowledge and the Indian culture
were created by a Madarsa-educated person. So, when you talk about gurukul, you
should talk about Madarsa also. When you talk about culture, you should talk of all
cultures. Similarly, Madarsa is not untouchable. It has been made untouchable; by
publicity it has been made untouchable. The first President of India, Dr. Rajendra
Prasad had studied in Arabic Madarsa, not in Sanskrit Madarsa. How many of us

know about that culture?

Sir, we are talking about vision. There is a document called Maulana Abul
Kalam Azad Educational Vision and Contribution. The vision, which that man had,
whom you have forgotten, is much better than your Input Policy. You go through
it. For the information of the House, I would like to read a few lines from the
Vision. Early in his career as a Minister, as he contemplated shaping the future of
India through educational policy, he thus envisaged the possibilities. He said, 'Today
India is free' — he is saying this in 1947 — 'she can have any kind of mental
mould she pleases. Will it be exclusive or will it be all-inclusive,’ which has been
the characteristic of India. Sir, inclusiveness has been the characteristic of India. It
further says, '...which has been characteristic of the Indian culture throughout the
ages?' Whether you talk of B.C. or today, throughout the ages, inclusiveness is the

characteristic of India. It further says, 'In the advancement of the nation there is
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no greater hindrance than narrow mindedness,’ which you are afraid of. 't is our
duty to keep ourselves free from this disease — narrow mindedness — 'in the new
era of independence.' ‘The tradition in India’, he said, had been that 'every kind of
culture, every mode of living was allowed to flourish and find its own salvation.' He
emphasized, 'the acceptance of unity in diversity has been India's motto throughout
the ages. The essence of this principle is a large and wide hearted toleration... This
is what he said to shape the Education Policy of free India. Are we talking about
him? 1 want to know whether a single word is there in the Policy in his name.
You see the document. He had all the inputs which you have got. What else do we
need? Why have we forgotten him? Why are we not noticing his contribution? Why
are our students not taught about him? He was the one visionary in 1946, before
Pakistan was created, who had given an interview and predicted that Pakistan will
break up. He was a visionary. He said it in 1946, even before formation of Pakistan.
He said that Pakistan will break up; it will not be Pakistan but a combination of
fighting States. It will be losing battles. All ten predictions he had made have come
true. It is not that I am saying this. Pakistan has broadcast the Vision of Maulana
Azad as to how he had predicted and how the breaking of Pakistan was. What he
had predicted is what today Pakistan is. He opposed it throughout his life. He was
regretting that Pandit Nehru, Sardar Patel and Mahatma Gandhi conceded to Pakistan.
He never conceded. Are we teaching this to the students, the younger generation? This
is the contribution. This is the culture we want. This is the type of policy we want.
I have no time. If you go through it, it is better than any of the RSS's document
or the T.S.R. Subramanian's document. T.S.R. Subramanian's document was written

in three to four months. Can you prepare a National Policy for the entire nation...
SHRI PRAKASH JAVADEKAR: They have just collectively...

SHRI K. RAHMAN KHAN: No, no; wait. ...(Interruptions)... Whom have they

consulted? ...(Interruptions)...
SHRI PRAKASH JAVADEKAR: That is not the policy.

SHRI K. RAHMAN KHAN: You said, it is a consultative process. Policy is a

consultative process.
SHRI PRAKAH JAVADEKAR: I am just...

SHRI K. RAHMAN KHAN: No, no; you are consulting not only us. I would
like to tell you about the biggest problem. The whole world recognises, United
Nations recognizes, the Government of India recognizes, the worst backwardness is

among the Muslims. If anybody is backward in education, it is the Muslims. There
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is nothing wrong to say that. It is an accepted fact and whom have they consulted
among the minorities? What are the names of the organisations with whom they
have consulted? Can you give me the names? Has T.S.R. Subramanian consulted
anybody? He has given a Report. That is also an input. There are other inputs also.
What is your Ministry doing to get the inputs from cross-sections of the society?
...(Interruptions)... 1 am a Member of Parliament. I am leaving my name for the
entire country. What are the problems of the minorities? What is it that they are
doing? How are they facing the problems? What is their aspiration? How do they
want to contribute to the nation's development? All these things have to be looked
into. So, I would not like to go into the details. Please don't hurry up. Don't hush
up. You have to see that ample time is given. There should be consultation and
you should not close the consultation. And then, a policy takes time. A policy is
framed after due deliberation, due consultation. I hope this policy will be a policy
which will be looked into from the nation's point of view and not from a particular

thinking. Thank you very much.

SHRI D. RAJA: Sir, how long are we going to sit because we have to make

up our mind?

MR. DEPUTY CHAIRMAN: I will tell you the names before me. Congress Party
has given nine names, but in any case, all the nine cannot be called. At the most,
one or two can be called. BJP has given five names. Again, all the five cannot be
called. At the most, one or two can be called. Then, for all others, time is over. In
'Others' category, there are six more names. The total time for 'Others' category is
20 minutes. Seven names are there. That means each one can get three minutes, but
they have taken much more than that. So, if you want to sit today and complete...

IS B HAGI & I WAl qAT WG HR HAGI H AT HAT
(# JE&R ™ Adha): W, 59 Education Policy UR 31T Y&HT |IEd 7 984 376!
?‘R‘éﬁ@ﬁﬂﬁ?‘@ﬁ,ﬁlﬂﬁﬂﬂspeakers%\f,B@ﬁ@gﬂ%@mﬁwqﬁissueq—\’
ST a1 T 81 IS issue TN AT WH BN ATl T8l &, I8 AN W e F3T A
%%Wmﬂmagreemé,ﬁﬁﬁwmwﬁwﬁl - (IGYT)....

# g ToEs (FERIK): BAR AW [Qopd o9 T8l Bl
#t &R ™ Fhdl: P I 81, IRM ¥ 3

it I gprer Tl AR, G TP A del © (6 ...(@aum)... I8 e &1 /|
g, 919 39 W a9 g1 S, 91 gR1 BISH W Bl .. (EAUH). ..

MR. DEPUTY CHAIRMAN: I am striking off your name because you cannot
take the Chair for a ride. I want to tell you. I am striking off your name. You

cannot take the Chair for a ride by giving 50 names and the Chair is not expected
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to do that. You should be able to control your Members. How can you give nine
names for 37 minutes and say that you should not strike it off? Don't take the

Chair for a ride.

#t AR AR Ahdl: S 11 To1 reply BN, Al FT UG TRET & & 317 |9
RIT ART 9leil, |9 Iaf &2 AT $HH! TR I 6 3T 11-12 I reply Gl

You give that guarantee...(Interruptions)... This is not the way. ...(Interruptions)...

MR. DEPUTY CHAIRMAN: So, we will continue ...(Interruptions)... We will

continue ...(Interruptions)...

Y I geHTer g AR, G TP I el ANl I8 $AN gHIee 399 & AR 37
BRY @ I I8 21 Y S99 79 <, 519 869 W] &1, difh &9 | HH 99 An
G 91 Bl S a1 |ell Sir, he should reply when the House is full.

it Suumfa: St B, Sa9 b 8N, offhd fewme Yy grm

SHRI D. RAJA: Sir, we can also postpone the discussion for tomorrow.

...(Interruptions)...

MR. DEPUTY CHAIRMAN: At what time would be the reply tomorrow?
...(Interruptions)... 1 don’t know ...(Interruptions)... All of you are speaking at once!

...(Interruptions)...

SHRI MUKHTAR ABBAS NAQVI: Tomorrow we can have reply at 11 o’ clock
...(Interruptions)... No Zero Hour tomorrow ...(Interruptions)... The reply will be at
11 o’ clock ...(Interruptions)...

MR. DEPUTY CHAIRMAN: Anyhow, let us continue with the discussion.
...(Interruptions)...Okay. Now, decide up to what time we should sit. ...(Interruptions)...

SOME HON. MEMBERS: We can sit up to 8 o’ clock...(Interruptions)...

MR. DEPUTY CHAIRMAN: Now, it is 7.26 p.m. Can we sit up to 9.00 p.m.?
SHRI MUKHTAR ABBAS NAQVI: We will sit up to 8 o’clock. ...(Interruptions)...
SOME HON. MEMBERS: No, no ...(Interruptions)...

MR. DEPUTY CHAIRMAN: We will sit up to 8 o’ clock and then adjourn for

tomorrow ...(Interruptions)...

SHRIMATI KANIMOZHI (Tamil Nadu): Sir, continue the debate tomorrow.

...(Interruptions)...

MR. DEPUTY CHAIRMAN: If it is not completed, it will continue.

...(Interruptions)...
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SHRI HUSAIN DALWAL: Sir, you call the House to meet tomorrow at 9.00

a.m ...(Interruptions)... We will start tomorrow at 9.00 a.m.

SHRI MUKHTAR ABBAS NAQVI: Sir, take the sense of the House. If everybody
is ready to sit up to 9.00 p.m. or 10.00 p.m., there is no problem. ...(Interruptions)...
If the hon. Members to sit till 8.00 p.m., then you take the sense of the House

then ...(Interruptions)...

MR. DEPUTY CHAIRMAN: Okay. Listen. Now, we will go up to 8.00 p.m.
And, at 8.00 p.m. we will take the sense of the House.

Now, Shri Shiv Pratap Shukla. You can speak for five minutes.

2 Rra a9 e (SR U=20): AR, § AUdT J9RI g [ H1ol res! 9849 &
e Y q91 Al b U wEy QA 999 ugd A1 § I8 g 6 A HE S
& 99 7Y W 989 B 2T B, Iqb GeY H 3P 1 IMTS ©, b JoI IH qad
TS1 3TBTE I§ TN © Hel Ui ddb B Bl Wel el fBar SIg iR wer gie &
g el @l 39 W AR &)1 & 9t foay €l vlet oe & ge et 8R1 A1 9
BII| IS FHET facell &1 IaTeR0T 21 facell 3§ de A1 & Bl 3 u¥iel g5 3R 99
oler | 90 Ufrerd BT %el 81 MY R AT I' AR 8, A1 § wwsrn g 6 ffvaa
wY ¥ 3 I8 AR BT BT F9I M gaT 7 [ [HA 9 R 3§ werr qiwr & a1
Ug BT 9 &l SN &b gedi Bl el 8] [BdT SN b 98§ Ui fRRIf anrg o

MR Hfte et S ol 8T 9, &R 91 & fog 9 &8 8 9 & g9l I8
I FMRY, 98 a9 ARy, J AfeNs! A AQe A 931 9 I8 g& ©, o
TShe GHIET gl 391 FHI H Sl Sl B a1 AT, ST Ih oy <2 &
18 oA A I8 HE faur & f 98, 9@ 399 d91 foar S @il w9 9@ 91 us
URT & IR W AR 8, O & efic F Ig T8 FHe1 e & Sy &1 maw 2,
TR BT AMYR 8, TS BT FMYIR 8, S BT MUK B 3NMS-3T| 3R 39 Ied §
39 919 & foIT 989 Bihl fF ol I% §9 < BT Y TH Shalll Wy el e
qTS, TSI B AT BT Go1 9 BT S &A1 T, Afh g @ BIs 9T 8 8 Ut
qg 1 9 91 BT GHST ST Fhdl AT I DI NI BT 9 SH1, S99 &9 Al dl
I oI B

AN <M F AN H AU LRI F uRT g8 Soat Bl ® 5 T W fes a1
TIR 8 9§ 919 Q9 W@od gall, d Bl Bl 91 31s, IS B a1 ATS| AT
B9 T B & i 39 < A, g 99T b wU H ] Bl @i A8l @
Hehcl 87 IR 8l B bl ©, dl (R TS $I 984, oS @ 989, fag o 984,
A &) 989 $T T Jded Bl 82
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R feafdererdl # S Fge 8Id €, AR 3Sl I8 fawy ) o § b ofel 9 ow
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H gogEd! . 9 Rl B fIear 7, @l sAMeR! W) fIea 21 98f 9 amsugd
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MR. DEPUTY CHAIRMAN: Now, Prof. Jogen Chowdhury. Your party has been

left with only two minutes, but you can take four minutes.

PROF. JOGEN CHOWDHURY (West Bengal): Sir, I thought that my name
would not be called today.
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MR. DEPUTY CHAIRMAN: Okay. It means, you are not speaking.
PROF. JOGEN CHOWDHURY: No, Sir; I will speak.
MR. DEPUTY CHAIRMAN: Okay. But you have to complete within four minutes.

SHRI P. BHATTACHARYA (West Bengal): Sir, he is a great sculptor of our

country.

SHRI TAPAN KUMAR SEN (West Bengal): Sir, he is a renowned sculptor of

our country.
MR. DEPUTY CHAIRMAN: That is correct. But I am talking about time.
AN HON. MEMBER: Sir, it is his maiden speech.
MR. DEPUTY CHAIRMAN: No maiden speech today.

PROF. JOGEN CHOWDHURY: Mr. Deputy Chairman, Sir, I start with a quote
of Rabindra Nath Tagore. He said, "The highest education is that which does not
merely give us information, but makes our life in harmony with all existence."
Knowledge cannot be obtained only through books, but more through individual's life
experiences, through involvement, hard work and practices. Therefore, true education
is not limited to books. True education is the most powerful tool to make a person
self-confident, capable and an ideal human being. True education enables someone
to live and let others live in peace, prosperity, with dignity, and in harmony with

life and nature. ...(Interruptions)..

MR. DEPUTY CHAIRMAN: Shri Palvai Govardhan Reddy, don't do like this.

You can't stand like this.

PROF. JOGEN CHOWDHURY: Education is not, essentially, to make a carcer

and just to earn money, but it also helps in becoming a total human being.

We must remember that a population, which is uneducated, poor and physically
incapable, is not a 'human resource', but a burden on the society. So, we will have
to exert all our efforts to change this situation and education is an ultimate tool for
that. We cannot stop until the entire Indian population is educated, particularly, the
women of each family and also the backward classes. We will have to remember
that even at the time of war, Army cannot do anything if the country's population

is uneducated, unhealthy and incapable. We need a quality education for all.

I think, through proper research and study, it is important to identify which
areas of education are important from the perspective of 'true education' as well

as growth-oriented practical education. I think it is important to have a holistic
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form of education which can be divided into two main parts. One is Academic
Education, which revolves around formal subjects such as, maths, science, language,
history, etc., which is mainly obtained from books, study and research. Number
two is, Life-Oriented Education, like sports, games, yogas, gymnastics, visual arts,
performing arts, crafts, designing and planning, skill development of various nature,
maintenance of environment and protection of heritage, including all sorts of group,
socio-cultural activities, which encourages self-confidence, discipline, friendship or
fellow feeling, initiative, organisational ability, leadership and to do hard work, which
normally lacks among our people. This is most important to make a lively, vibrant

and strong Indian society.

Until we make a clear distinction between 'academic' education and 'life-oriented'
education in the policy, and concentrate on both areas separately but in equal measure,
we will not be able to make our education purposeful and effective. I think that in
the Indian society we do not lack in informative or academic knowledge, but we
do not have any involvement or initiative in organization, planning, discipline, hard
work and initiative. Shri Rabindranath Tagore once remarked, "We start our work
but never finish." So, I think at this moment, this is an important areca of education

and practice. Sir, I cut it short. Now, I go to the next point....
MR. DEPUTY CHAIRMAN: Professor saheb, excuse me, I am helpless.
PROF. JOGEN CHOWDHURY: Sir, I think, this becomes purposeless.

MR. DEPUTY CHAIRMAN: You give the rest of the speech, in writing, to
him. He will take note of it.

PROF. JOGEN CHOWDHURY: Okay, Sir.

MR. DEPUTY CHAIRMAN: Thank you very much. Dr. Narendra Jadhav, I am
in the same position. You have only two minutes. What do I do? You are such a
learned person. You may have to speak a lot of things. What do I do? You finish
your speech in four to five minutes.

DR. NARENDRA JADHAV (Nominated): Thank you, Mr. Deputy Chairman, Sir,
for giving me this opportunity.

This subject is very close to my heart.
MR. DEPUTY CHAIRMAN: I know that. That is why, I said, I am apologetic.
DR. NARENDRA JADHAV: Sir.

MR. DEPUTY CHAIRMAN: Yes, I really feel that.
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DR. NARENDRA JADHAV: As a Member of Planning Commission in UPA-
IT in charge of education and skill development and as a Vice-Chancellor of the
largest university in India, that is, University of Pune, I would like to offer some
comments and I crave your indulgence, Sir, to allow me five minutes to make a

rapid fire presentation.
MR. DEPUTY CHAIRMAN: Yes, yes. I am allowing five minutes.
DR. NARENDRA JADHAV: Okay.

Sir, at the very outset, I would like to commend the hon. Minister of HRD,
Shri Javadekar, for bringing this document for discussion in the House. It is said,
“It may be noted that this is not the Draft New Education Policy, 2016. It is only
a document titled “Some inputs — with accent on some — for Draft New Education
Policy” which solicits further inputs from the House. This Input Draft apparently
is based on an Expert Committee Report, which, in turn, was based on extensive

countrywide consultations.

Sir, several distinguished speakers have made very valid points in this discussion
and I agree wholeheartedly with many of these arguments, especially, about balancing
access, quality and equity holistically, also raising the public expenditure on education
to six per cent of GDP in a timebound manner and not mixing philosophy with
theology. Sir, while I associate myself with many of these arguments, I would
resolutely dissociate myself with the suggestion that was made in this House that

this Draft, this Input Draft, should be thrown into garbage.
MR. DEPUTY CHAIRMAN: No, no; I think nobody has said that. ...(Interruptions)...
DR. NARENDRA JADHAV: Hon. Member, Shri Kapil Sibal, said that.
MR. DEPUTY CHAIRMAN: Oh.

DR. NARENDRA JADHAV: This Input Draft is far from being a perfect one but

it is a very good starting point. Let us constructively engage and build on this Draft.

Sir, the main problem that I have with this document is that this “Input Draft”
is claborate in arcas to be addressed in the New Education Policy but it does not
go into the specifics in several areas. So, one doesn’t know what specific shape and
form that many proposed interventions would take in the New Education Policy and
this constrains the ability of commentators to give specific further inputs. Within

these constraints, I would like to offer the following comments.

First, the vision and mission of education that comes out of the ‘Input Document’

in terms of the long-term objective of our education includes making children aware of
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India’s rich heritage and glorious past and promoting values such as peace, tolerance,
secularism, national integration, and so on. That is fine as far as it goes. But I am,
indeed, appalled to find that the Input Draft seemingly does not include the values
of social justice, equality and egalitarianism, which are enshrined in the Indian
Constitution. To my mind, Sir, several educationists world-wide have emphasized that
the vision and mission of education must include dimensions such as how to learn
to know, how to learn to do, how to learn to be and how to learn to understand
and live together with others, and this must be done promoting the values of liberty,

equality, fraternity and social justice that have been enshrined in our Constitution.

Sir, it took us 16 long years to operationalize the Directive Principles of State
Policy in respect of providing free and compulsory elementary education for all
children between the ages of 6 and 14. Sir, we gave ourselves the Constitution in
1950 and the Right to Education Act came in 2010. That was sixty long years,
and it was, indeed, a landmark legislation that we are all proud of. Regrettably,
however, Sir, the Input Draft represents a dilution or even departure from the Right
to Education Act. I can give many examples. But I would like to confine myself

in giving only two.
MR. DEPUTY CHAIRMAN: Five minutes are already over.
DR. NARENDRA JADHAV: Only final point. One minute more, Sir.
MR. DEPUTY CHAIRMAN: Okay.

DR. NARENDRA JADHAV: Sir, please give me one minute; it is my final
point. One of the two very obvious departures or deviations from the Right to
Education Act is that the draft New Education Policy, and whatever input draft is
there, recommends the introduction of flexibility in the Right to Education Act and
suggests that norms could be recalibrated to suit the local conditions. I think this
is a direct assault on the very essence of the Right to Education Act. One more
example is that the input draft recommends the introduction of centralized kitchen
for providing the Mid-Day Meal that happens on page 32. The centralised kitchens
are not appropriate for rural and semi-urban areas where food is frequently not fit
to be eaten by the time it reaches the ultimate consumer. That freshly cooked meals
are preferable for children’s health and well-being has been recognized and mandated
to be compulsory by the Supreme Court of India. Therefore, there should be no
deviation from this policy. Thank you, very much.

MR. DEPUTY CHAIRMAN: Now, Shri Ram Kumar Kashyap; you have only

four minutes. ...(Interruptions)...
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SHRI JAIRAM RAMESH: Sir, instead of rushing like this. ...(Interruptions)...
MR. DEPUTY CHAIRMAN: What do I do? ...(Interruptions)...

SHRI JAIRAM RAMESH: Sir, make it continue tomorrow morning.

...(Interruptions)...
MR. DEPUTY CHAIRMAN: Tomorrow, there is a Zero Hour. ...(Interruptions)...

SHRI JAIRAM RAMESH: Sir, this is a very important subject and Dr. Jadhav

has much more to say. ...(Interruptions)...

MR. DEPUTY CHAIRMAN: Jairam Rameshji, don’t ask me to do the impossible
because there are more than two dozen requests for Zero Hour tomorrow and today we
could not allow Zero Hour. Hence, another twelve are also pending. ...(Interruptions)...
So, the pressure from all of them will be on the Chair. ...(Interruptions)... So, what

do 1 do? ...(Interruptions)...
SHRI JAIRAM RAMESH: Sir, I have one suggestion. ...(Interruptions)...

MR. DEPUTY CHAIRMAN: And then there is a Question Hour. ...(Interruptions)...
What do 1 do? ...(Interruptions)...

SHRI JAIRAM RAMESH: Sir, I have one suggestion. ...(Interruptions)... Why
don’t we request the hon. Minister to convene a full-day workshop of Members of
Parliament to discuss the input into the draft? Let everybody come where Dr. Jadhav
can speak for twenty-five minutes. Please give two days to Members of Parliament

alone. ...(Interruptions)...
MR. DEPUTY CHAIRMAN: That is good. ...(Interruptions)...

SHRI JAIRAM RAMESH: Please do it in the next two weeks before you finalise

it. ...(Interruptions)...

MR. DEPUTY CHAIRMAN: That is a very good suggestion. ...(Interruptions)...
I am very happy. ...(Interruptions)...

SHRI JAIRAM RAMESH: Sir, let him make an assurance. ...(Interruptions)...

Let him make an assurance. ...(Interruptions)...
DR. K. KESHAVA RAO: Sir, that is a very good suggestion. ...(Interruptions)...
MR. DEPUTY CHAIRMAN: You also give your suggestion. ...(Interruptions)...

DR. K. KESHAVA RAO: I didn’t get much time. ...(Interruptions)...
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MR. DEPUTY CHAIRMAN: The problem is that your language is so bombastic
that an ordinary person like me cannot comprehend it. ...([nterruptions)... That is a

problem. ...(Interruptions)...

SHRI PRAKASH JAVADEKAR: Mr. Deputy Chairman, Sir, I can agree to it,
but let me respond in five or ten minutes to the points raised by hon. Members. I
take this suggestion; I have no hesitation in having a workshop. When we started
there were village level consultations, block level consultations and district level
consultations and all inputs were collected. ...(Interruptions)... 1 just want to reply.

...(Interruptions)..
MR. DEPUTY CHAIRMAN: I agree with you. ...(Interruptions)...
SHRI PRAKASH JAVADEKAR: Give me just ten minutes. ...(Interruptions)...

MR. DEPUTY CHAIRMAN: I agree with you. ...(Interruptions)... You have a
point. ...(Interruptions)... Let me speak. ...(Interruptions)... Even if Mr. Jairam Ramesh’s
suggestion is accepted, and that is a very good suggestion, we have to conclude
this discussion because a lot of things have been said and the Minister is bound to
reply, and he has to, because allegations and counter-allegations are there. Therefore,

as [ said, let us sit up to 8.30 p.m. today and ...(Interruptions)...

SHRI TAPAN KUMAR SEN: Let us continue today for another ten minutes
and then continue tomorrow if you can prepone the time of Parliament from 11.00

am. to 10.00 a.m. ...(Interruptions)...

MR. DEPUTY CHAIRMAN: No; that is not possible. ...(Interruptions)... That

is not possible.

SHRI TAPAN KUMAR SEN: If that is not possible, then tomorrow, we can

start this discussion from 11 o’clock onwards.
SHRI JAIRAM RAMESH: Sir, let us continue up to 9 o’clock.
DR. V. MAITREYAN: No, Sir.
SHRI PALVAI GOVARDHAN REDDY (Telangana): No, Sir.

MR. DEPUTY CHAIRMAN: Now, I have already called Shri Ram Kumar
Kashyap.

SHRI D. RAJA: Sir, we can continue tomorrow.

MR. DEPUTY CHAIRMAN: I have heard you. Now, Shri Ram Kumar
Kashyap.
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MR. DEPUTY CHAIRMAN: Now, Mr. Shantaram Naik. Please take five minutes
only.

SHRI SHANTARAM NAIK (Goa): Mr. Deputy Chairman, Sir, I was in the other
House when the Education Policy was discussed during the period of 1984-89. A
long time, around 25 years, have passed since then. I recollect that in the Eighth
Lok Sabha, that Policy was discussed at that time in three phases. First was the
Outline Policy, the second was the Main Policy, and the third one was the Action
Taken Report.

SHRI PRAKASH JAVADEKAR: Mr. Shantaram, it is not a policy. It is only

an input. ...(Interruptions)...
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SHRI SHANTARAM NAIK: I know it better. You have created more confusion.
...(Interruptions)... Everybody was calling it a policy. ...(Interruptions)... Please don't
provoke me. ...(Interruptions)... I am not saying it. I am telling you that I won't

get... ... (Interruptions)...
SHRI PRAKASH JAVADEKAR: I am appreciating you. ...(Interruptions)...
MR. DEPUTY CHAIRMAN: Please speak. ...(Interruptions)...

SHRI SHANTARAM NAIK: Sir, when there is no time... ... (Interruptions)...

Why is this unnecessary... ... (Interruptions)...
MR. DEPUTY CHAIRMAN: Please address the Chair. ...(Interruptions)...
SHRI SHANTARAM NAIK: There was no need of this. ...(Interruptions)...
MR. DEPUTY CHAIRMAN: Please conclude in five minutes. ...(Interruptions)...

SHRI SHANTARAM NAIK: I said, the document was discussed in three phases,
and, that is how, Rajeevji at that time framed the Policy. Today, you have created
something in between, taken some feedback and that is it. Let me tell you very
frankly as to why we are concerned with this. People are thinking that there is
going to be saffronisation. This is the apprehension and everybody has said it. I am
quoting what was said by the then Minister of State of HRD, Mr. Katheria. He is
no longer in this Ministry now. Mr. Katheria, who is from Agra, said, "There will
be saffronisation of education and the country." This was the statement made by
your Minister in Agra. He has specifically said it. He said, "When 1 was asked by
some journalist whether we are promoting saffronisation of education, I said, yes,
there will be saffronisation of education and of the country, SI /&1 ¥, al BNFM"|
Can you defend this type of statement? I understand your position but your MoS

has made this statement recently. You have to answer this either in 'yes' or 'no'.

Secondly, during the election propaganda somewhere in Nagpur, Mrs. Smriti
Irani, the former HRD Minister, stayed at a residence, and, that man, thereafter,
became the head of one of your institutions, namely, Visvesvaraya National Institute
of Technology, Nagpur. This man became the Head of the Institute after Mrs. Smriti
Irani took the hospitality from that person. How can you explain this? A person of

RSS background became the Head of that Institute. Can you explain this?

Then, if Ramayana and Mahabharata — of course, these are our textbooks — are
to be incorporated in the curriculum, then, religious books of Christians or Muslims

should also be incorporated with whatever good principles are there in these books.
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8.00 p.m.
Why should only one religion be talked about for incorporating it in textbooks?

What did your former Minister say? I am quoting her words. She supported, 'Hindu

perspective in School Textbooks'. Does it suit an HRD Minister?

Secondly, let us see the concept that you might be following if the policy is
given in your hands. I do not know it; I have full faith in you, but previously,
when BJP was there, what had happened? Godse was tried to be eulogized and
they wanted to show that Mahatma Gandhi was nobody before Godse. This was the
historical policy which they wanted to enshrine. Fortunately, BJP could not survive,

and, therefore, this concept could not come about.

Secondly, please examine this morning prayers syndrome which is going on.
I am not aware of it. But I am opposed to anybody who opposes the singing of
National Anthem.

I am opposed to the idea that stringent punishment should be given to the
Principal who has encouraged not to sing the National Anthem. You should take

action on that.

Then, I would like to mention here about eradication of superstitious beliefs.
Our Constitution provides for it. Various Articles are there. But you see the type of
superstition in your people. In my party also — I am not denying it — these things
are prevailing. We should, as a community, try to see that these superstitious beliefs
are eradicated from the society as a whole. If these things are not deleted from the
curriculum, students' minds would go in that direction. Ultimately, if students believe

in superstitious things, their career will be affected.

Then, I would like to mention about training of teachers. Nobody teaches in
the training schools that there is something called 'education policy', there is an
education Act in the respective States, etc. Nobody teaches the education rules.
Some academic things are taught in the training programmes. These things are also
essential. Recruitment rules are defective in most of the States. If recruitment rules
are distinct, teachers will not suffer. Therefore, this thing should also be included.
Parents and teachers' associations should also find a place in the rules. Only with

their cooperation, the education system can survive. Thank you very much.

MR. DEPUTY CHAIRMAN: I had said that at 8.00 p.m., I would come back
to the House and take the sense of the House whether we should continue or not.
What is the sense of the House?
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SOME HON. MEMBERS: No, Sir.

SHRI MUKHTAR ABBAS NAQVI: Sir, my first submission is, if House agrees,
we can sit till 10.00 p.m. today and ...(Interruptions)...

SOME HON. MEMBERS: No, no.

SHRI MUKHTAR ABBAS NAQVI: That is my first suggestion. ...(Interruptions)...

My second suggestion is, we can continue from 11.00 in the morning. ...(Interruptions)...

MR. DEPUTY CHAIRMAN: Thank you for not saying up to 12.00.

...(Interruptions)...

SHRI TAPAN KUMAR SEN: Sir, the first sentence is not his actual project.
The second one is his real project.

SHRI MUKHTAR ABBAS NAQVI: My second suggestion is, if House agrees,

we can continue from 11.00 in the morning. ...(Interruptions)...

SOME HON. MEMBERS: Yes, Sir. Tomorrow morning will be okay.

...(Interruptions)...

MR. DEPUTY CHAIRMAN: I can assure you one thing. I can adjourn the House
now. For morning, hon. Chairman will decide whether we take up Zero Hour or
this discussion. I will convey your feeling to the hon. Chairman. ...(Interruptions)...

I will convey your feeling to the hon. Chairman.

SHRI PRAKASH JAVADEKAR: Sir, I have an apprehension. It should not
happen that all the hon. Members have spoken from their hearts and I do not
respond. ...(Interruptions)... Tomorrow, there will be Zero Hour, then there will be
Question Hour, then there will be recess and then there will be Vande Mataram.
...(Interruptions)...

MR. DEPUTY CHAIRMAN: Then why don’t we have Vande Mataram after 5.30?

SHRI PRAKASH JAVADEKAR: Okay. I am ready. ...(Interruptions)... But
I should be given a chance to respond. ...(Interruptions)...

MR. DEPUTY CHAIRMAN: I agree. You have a valid point in that.
...(Interruptions)... The Minister has a valid point. He has to reply.

SHRI TAPAN KUMAR SEN: Sir, we may start it tomorrow at 11.00 a.m.

MR. DEPUTY CHAIRMAN: I told you ..(Interruptions)... Tapanji, I am not
objecting to that. But tomorrow morning, there will be a meeting. You know that.
You are also there in it. I will also convey it. But we have to take the decision of

the Chairman also. That is all what I am saying. ...(Interruptions)...
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SHRI TAPAN KUMAR SEN: At least, take the sense of the present House.

MR. DEPUTY CHAIRMAN: The present sense is to adjourn the House. I know
that.

SHRI JAIRAM RAMESH: Sir, it should not happen that we adjourn sine die

tomorrow after Question Hour.
MR. DEPUTY CHAIRMAN: No, no; it will not. ...(Interruptions)...

SHRI JAIRAM RAMESH: If you assure us that we will sit till 5.30, we will

do it tomorrow.

SHRI MUKHTAR ABBAS NAQVI: Mr. Jairam Ramesh, we are ready to sit till
12 o'clock, if you are ready. There is no problem. Why are you questioning this thing?
AT 3T 39 IR a1l Ad HRUI 19 sense of the House & fb &al 11.00 a9
39 discussion ®I continue HXII, AT MY IH T T FI H g &7 ...(TIUM)...

SHRI D. RAJA: Sir, I request you to convey the sense of the House to the

Chairman. ...(Interruptions)...
MR. DEPUTY CHAIRMAN: I will do that. ...(Interruptions)...
SHRI D. RAJA: And we will resume the debate at 11 o'clock.

MR. DEPUTY CHAIRMAN: Okay, okay. I will do one thing. I will convey the
sense of the House to the hon. Chairman and we will decide it tomorrow. I will
convey the sense of the House to the hon. Chairman and then we will continue
it tomorrow. ...(Interruptions)... But the ultimate decision will be of Mr. Chairman.

...(Interruptions)...

SHRIMATI VIJILA SATHYANANTH (Tamil Nadu): But Zero Hour should be

taken up tomorrow morning. ...(Interruptions)...
SHRI PRAKASH JAVADEKAR: Sir, I will reply to it. ...(Interruptions)...
MR. DEPUTY CHAIRMAN: You should come at 11.00 a.m. ...(Interruptions)...
SHRI PRAKASH JAVADEKAR: Sir, I am ready. ...(Interruptions)..

MR. DEPUTY CHAIRMAN: You come at 10.30 a.m. ...(Interruptions)... Now,

we shall take up Special Mentions. ...(Interruptions)...



